
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

          To be heard on Friday the 01st day of September 2023 

                                                 (VIRTUAL MODE) 

 

Bench shall Assemble after the Oath ceremony of Hon’ble Member Technical at 11:00 am 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Dr. Alok 

Srivastava, Member (Technical)  

 

For Judgment  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 260/2023 
For Stay 

IA No. 819/2023 

Vijay Kumar Garg  

Vs 
Power Grid 

Corporation & 6 Ors. 

Ms. Anbarasi 

Rajendran 

 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

2 Comp App (AT) (CH) 

(Ins) No. 288/2023 
For Condone Delay 

IA No. 879/2023 

For Early Hearing 

IA No. 877/2023 

For Stay 

IA No. 878/2023 

Jomer properties & 

Investments Pvt. Ltd. 
& Anr. 

Vs 

Kizhakkekara 

Kuriakose Jose 

RP of ITMA Hotels 

India Pvt Ltd. 

Mr. B Ramana 

Kumar 

 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 TA No. 102/2021 

(Comp App (AT) (Ins) 

No. 647/2020)      

To Implead     

IA No. 532/2022     
For Directions    

IA No. 734/2022     

To Intervene     

IA No. 82 & 

145/2023     
For Directions     

IA No. 83/2023    

IA No. 84/2023  

To Adv. Hg.     

IA No. 90/2023    

For Directions     
IA No.144/2023 

 

Nishaat Saleem      

Vs      

Skylark Ithaca Buyers 

Welfare Association & 2 

Ors                        
 

 

 

 

 
 

 

 

 

 

Mr. Mahesh 

Thakur 

Mr. Arun Karthik 

Mohan-R1      

Mr. T Ravichandran- 

R2 



 
 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4 Comp App (AT) (CH) 

(Ins) No. 163/2022  
For Condone Delay  

IA No. 376/2022  

Leave to file  

IA No. 455/2022  

For Exemption  

IA No. 377 & 
378/2022  

Additional docs  

IA No. 379/2022 

Alka Ajay Vijan  

Vs  
Renew Power Services 

Pvt Ltd & Anr. 

Mr. Hari Hara 

Arun Soma Sankar 
Mr. Saurabhsai 

Ganesan- R1 
Mr. Raghav Menon 

5 Comp App (AT) (CH) 

(Ins) No. 59/2023   

For Stay   
IA No. 218/2023   

To dispense with   

IA No. 217/2023  

Leave to file   

IA No. 216/2023 

Urgent Hearing  
IA No. 219/2023 

M/s. SMS Foundation 

& Investment LLP- Rep 

by its Designated 
Partner Manish Kumar 

B Shah   

Vs   

Mr. J John Ohilvi- RP, 

M/s. Harsha Exito 

Engineering Pvt. Ltd. 

Mr. K Gaurav 

Kumar, CS 
 

6 Comp App (AT) (CH) 

(Ins) No.208/2022 

Leave to file  

IA No. 593/2022  

For Stay  
IA No. 456/2022  

To dispense with  

IA No. 457/2022 

S Pradeep, Proprietor of 

Protech Engineering   

Vs   

Regen Powertech Pvt. 

Ltd. & 3 Ors 

Mr.S 

Sathiyanarayanan  

Ms. D Pavithra 

Mr. AG 

Sathiyanarayana- 

R1  

Mr. K Gaurav 

Kumar, CS- R2 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7 Comp App (AT) (CH) 

No. 38/2022  
For Stay  

IA No. 422/2022  

For Exemption  

IA No.423/2022 

Mrs. Mangala Yuvaraj 

Nakade  
Vs  

Shree Basveshwara 

Agro Foods Processing 

Ltd & 4 Ors. 

Mr. VM Kannan  

8 Comp App (AT) (CH) 

(Ins) No. 182/2021  

Leave to file  
IA No. 369/2021  

For Exemption  

IA No. 367/2021  

For Stay  

IA No. 368/2021 
To Adv. Hg. 

IA No. 512/2023 

 

Prakash Balasundaram 

& 9 Ors  

Vs  
Shivadutt Bananje & 2 

Ors  

 

 

 
 

 

 

 

WITH 

Mr. Aishwarya 

Sinha  

Mr. Anant Merathia- 

R1  

Mr. Naman 
Jhabakh- R3 



 
 

9 Comp App (AT) (CH) 

(Ins) No.183/2021 

Leave to file  

IA No. 370/2021  
For Exemption  

IA No. 371/2021  

For Stay  

IA No.372/2021 

To Adv. Hg. 
IA No. 513/2023 

Prakash Balasundaram 

& 9 Ors  

Vs  

Shivdutt Bananjee & 
37 Ors 

Mr. Aishwarya 

Sinha  

Mr. Anant Merathia- 

R1  

10 Comp App (AT) (CH) 

(Ins) No. 358/2022  

For Stay  

IA No. 818/2022 

For Urgent Hearing  

IA No. 819/2022  
Leave to file  

IA No. 820/2022  

For Dispense with 

IA No. 821/2022  

To Implead  
IA No. 937/2022 

For Stay  

IA No. 1094/2022  

To Adv. Hg. 

IA No. 21 & 657/2023 

For Stay 
IA No. 868 & 

869/2023 

Mr Babu Manoharan 

Jaikumar 

Christhurajan  

Vs  

Mr Umesh Garg & 2 

Ors 

Mr. K. Newlin 

Frederick 

Mr. Abhishek 

Anand- R1, R2 

11 Comp App (AT) (CH) 

(Ins) No. 177/2021  

For Condone Delay  

IA No. 361/2021  
Leave to file  

IA No. 362/2021  

For Stay  

IA No. 360/2021 

 

Southern Power 

Distribution Company 

of Telangana Ltd  

Vs  
Kalvakolanu Murali 

Krishna Prasad RP of 

Vaksh Steel Pvt. Ltd. & 

2 Ors 

 

Mr. Adtihya Reddy Ms. A Sandhya 

Rani- R1  

Mr. Y 

Suryanarayana-R2  
Mr. Shabeer Ahmed- 

R3 

12 Comp App (AT) (CH) 

(Ins) No. 192/2021  
Leave to file  

IA No. 390/2021  

For Exemption 

IA No. 391/2021  

For Stay  
IA No. 392/2021 

 

Telangana State 

Southern Power 
Distribution Co Ltd, 

Hyderabad  

Vs  

Nethi Mallikarjuna 

Shetty, RP of Techtron 
Poly Lenses Limited & 

Anr 

 

Ms. Pooja Chopda Mr. Y 

Suryanarayana- R1  
Mr.Shabbeer 

Ahmed- R2 

13 Comp App (AT) (CH) 

No. 13/2022   

For Direction  

IA No.124/2022 

Wilson Jacob & 2 Ors   

Vs   

The Kottayam Port and 

Container Terminal 
Services Pvt Ltd & 10 

Ors 

 

 

Aiswarya James  Mr. Anil D Nair- R1, 

R2, R3, R4, R5, R6 

& R7   

SVJS Associates-R8, 
R10 



 
 

14 TA No. 103/2021 

(Comp App (AT) (Ins) 

No. 682/2020) 

ICICI Bank Ltd      

Vs      

Skylark Ithaca Buyers 

Welfare Association & 2 
Ors 

        

WITH 

Mr. Abhishek 

Anand 

Mr. Arun Karthik 

Mohan- R1     

Mr. T Ravichandran 

R2  
Mr. Sudhanshu 

Prakash- R3 

15 Contempt Case (AT) 

No. 31/2020 

(CA (AT) (Ins) 647 & 
682/2020) 

Ramanathan 

Bhuvaneshwari RP of 

M/s Skylark Mansions 
Pvt Ltd.    Vs      

Nishat Saleem & 3 Ors 

 

Mr. T 

Ravichandran 

Mr. Mahesh Thakur 

16 Comp App (AT) (CH) 

(Ins) No.28/2021 

Bank of India & 5 Ors   

Vs   

M/s. BS Limited (In 

liquidation) Through its 
liquidator Mr. Yadavilli 

Sai Karunakar 

 

Mr. Ashish Rana Mr.Yadavalli Sai 

Karunakar 

17 TA (AT) No. 169/2021 

(CA (AT) (Ins) No. 

894/2020 

I & B Engineers Pvt. 

Ltd.  

Vs 
Scorpio Engineering 

Pvt. Ltd. 

 

M/s UKCA & 

Partners 

Ms. Bhavya Mohan- 

R1 

 

18 Comp App (AT) (CH) 

(Ins) No. 50/2023    

For Stay      
IA No. 173/2023 

Krishna Mohan 

Gollamudi, Liquidator     

Vs      
V. Amar Chand & Anr. 

 

M/s Gandhi Law 

Chambers      

Mr. M Ramu 

Mr. Sharad Sanghi- 

R1 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                                    Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

 

 

http://www.nclat.nic.in/

